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INTRODUCTION

Mooting is one of the most essential skills for any law professional. Moot courts or mock
trials are usually based on hypothetical cases, involving emerging or unsettled areas of law.
Law students, who participate in these activities, are given opportunity to develop their
research, legal writing and oral advocacy skills in a mock courtroom setting. Additionally,
moot court presentation inculcates professional legal etiquettes in the students which
equip them to adapt with court room practices.

A Moot Court Competition provides a platform to bring in different perspectives of the
same case before the judges and audience. Moot Court Competition, therefore, is the
process where a student can analyse a given problem with its proper legal background,
make research about it's historical supportive articulations and demonstrate the same
before a panel of judges after proper arguments in ethical and professional manner. It
brings the Law graduates close to real courtroom environment where they are called upon
to solve the problems in a short span of time.

1st National Moot Court Competition is an annual National level Competition organised
by the Moot Court Society, Centre for Legal Studies, Gitarattan International Business
School. It brings together students from different Law schools of the country to compete in
fast-paced and challenging professional environment. It aims at giving exposure to law
students on important issues arising in contemporary socio-economic and legal
environment.

OBJECTIVE

e To provide a platform for law students across the country to sharpen their analytical
and argument skills which focus on understanding, historical research, analytical
ability, logical thinking and presentation & judgement.

e Todevelop confidence in dealing effectively with the wide array of difficult situations
faced during court room processes.

e Toenlarge teamwork and leadership qualities among the law students
AWARD FORWINNERS

Best Team Award . Trophyandacash prize of Rs. 25000/- .
Runners-Up Team Award . Trophy and cash prize of Rs. 15000/-.
The Best Mooter Award . Cashprice of Rs. 5000/-.

The Best Memorial Award . Cash price of Rs. 5000/-.

The Best Researcher Award . Cash prize of Rs. 5000/-.

(Onthe basis of Research's Test Result)

Certificates will be provided to the team with the Second Best Memorial, Second Best
Mooter and Second Best Researcher. In addition to the above, Certificate of Participation
will be awarded to all the participants.
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IMPORTANT DATES

Last date of Registration :  15th February 2019
Researcher's Test :  22nd February 2019
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ABOUT GIBS

Gitarattan International Business School (GIBS) was established in the year 2004. GIBS is affiliated to Guru

Gobind Singh Indraprastha University, Delhi and is approved by All India Council for Technical Education

(AICTE), Ministry of HRD, Government of India for technical programmes and Bar Council of India for Law

programmes.GIBS is currently offering Post graduate programmes viz. MBA (I & Il Shift), MBA-

International Business & MCA Integrated and Under Graduate programmes viz. BBALLB, BALLB & BBA.

GIBS has been graded 'A' by National Assessment & Accreditation Council (NAAC) in 2nd Cycle. Itisan ISO

9001: 2008 certified Institute. GIBS has been rated 'A+' by State fee Regulatory Committee, a fee committee of

Govt. of NCT of Delhi & rated highest grading ‘A’ by Joint inspection Committee of Govt of NCT of Delhi &

GGSIP University. GIBS has been rated Grade 'A' by Academic Audit Cell of GGSIP University consecutively

from past 5 Years. Also, GIBS has been rated no. 2 by Times B School Survey 2018

VISIONOFTHE INSTITUTE

To prepare outstanding professionals in business management and other disciplines, who can provide

intellectual-emotional-psychological leadership; design-develop-implement systems & processes; and

research-innovate-compete at national & international level.

MISSION OF THE INSTITUTE

e Provide an integrated learning experience stressing basic skill development, academic excellence,
employable skill preparation and intellectual rigor;

e Promote integrated personality development of students;

e Encourage research and excellence in all activities of teaching fraternity;

e Promote continuous improvement in processes and systems through innovative ideas and technologies,
and

e Nurture culture of fairness, equity and partnership.

Gitarattan International Business School
PSP 2A & 2B Complex-Il, MadhubanChowk,
Rohini, Delhi-110085, India
Phone: +91-11-27555607/608

Incubating future business Email: nmc@gitarattan.edu.in

professionals for excellence Website: www.gitarattan.edu.in




